HIGH COURT OF SIKKIM
GANGTOK

No..&f  /COMP/HCS Dated.:11/11/2024

NOTICE

This is for the information for all concerned that filing.ecourts.gov.in,
faster.ecourts.gov.in and nstep.ecourts.gov.in will be down for maintenance
w.e.f 9:00 P.M on 12 November 2024 to 4:00 A.M of 13" November 2024,

as communicated by eCommittee, Hon’ble Supreme Court of India.

By Order,

Sd/-
(Benoy Sharma)
' _ _ CENTRAL PROJECT COORDINATOR
Memo No.: //LOQ, ~06 ) HA
Dated.: l [ , l.?/(/(
Copy to.:
1. -All District & Sessions Judge.
2. Assistant Solicitor General of India.
3. President, Bar Association of Sikkim (High Court & Subordinate Courts),
_ Gangtok.
4. President, Sikkim High Court Bar Association, Gangtok,
President, Namchi Bar Association. :
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